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NororicarioNs unpeEr Export (QUALITY
ContrOL AND INSPECTION) AcT

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND CO-OPERA-
‘TION (SHRI ARF BEG) : I beg to lay
on the Table a copy each of the fol-
lowing Notifications (Hindi and Eng-
lish versions) under sub.section (3)
of section 17 of the Export (Quality
Control and Inspection) Act, 1963:—

(1) The Export of Steel Tubes

(Quality Control and Inspection)

" Amendment Rules, 1978, published

in Notification No. S5.0. 2603 in

Gazette of India dated the Sth Sep-
tember, 1978.

(2) The Export (Quality Control
and Inspection) Amendment Rules,
1978, published in Notification No.
8.0. 2745 in Gazette of India dated
the 23rd September, 197,

(3) The Export (Quality Conmtrol
and Inspection) Second Amend-
ment Rules, 1978, published in
Notification No. 8.0. 2865 in Gazette
of India dated the 30th September,
1978,

(4) The Export of Cast Iron Soil
Pipes and Fittings (Inspection)
Amendment Rules, 1978, published
in Notification No. S.0.' 2866 in
Gazette of India dated the 30th Sep-
tember, 1078.

(8) The Export of Enamel wares

. (Inspection) Rules, 1978, published

in Notification No S.0. 2010 in Ga-

. zette of India dated the 30th Sep.
. tember, 1978.

(6) The Export of Valves (Ins-

pection) Rules, 1978, published in

. Notification No. 5.0. 3084 in Gazette

of India dated the 28th October.
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‘NomricatioNn UNpER EssEntiar  Comt=

MODITIES ACT HESCINDING REFINED

GrounoNUT O (ReouraTion or R

FINING AND Price) ConNTROL ORDER,
1977

SHRI ARIF BEG: On behalf of
Shri Krishna Kumar Goyal, T beg to
lay on the Table a copy of Notifica-
tion No. 8.0. 868(E) (Hindi and Eng-
lish versions) published in Gazette ot
India dated the 18th November, 1978
rescinding the Refined Groundnut Oil
(Regulation of and Price)
Control Order, 1977 published in Noti~
fication No. S.0. 602(E) dated the 1st
August, 1877, under sub-section (8) of
section 3 of the Essential Commodities
Act, 1955. [Placed in Library. See No.
LT—2941/78).

ANNUAL REPORTS AND Avprrmp Ac-
COUNTS OF AGRICULTURAL REFINANCE
AND DEVELOPMENT CORPORATION, BoM-
BAY FOR YEAR ENDING 30Tm Jumm, 1078,
L1re INSURANCE CORPORATION OF INDIA
FOR YEAR ENDING 3157 Magrcm, 1078 anp
INousTRIAL DrvELoPMENT BANE oOF
Immmmmmzm
1978,

THE MINISTER OF FINANCE
(SHRI H. M. PATEL) : On behalf of

Shrj Zulfiquarulls, I beg to lay on the
Table: —

(1) A copy of the Annual Report
(Hindi and English versions) of the
Agricultural Refinance and Deve-
lopment Corporation Bombay fop
the year ended the 30th June, 1978
along with the Audited Accounts,
under sub-section (2) of section 32
of the Agricultural Refinance and
Development Corporation Act, 1963,
[Placed in Library, See No. LTws
4
(2) A copy of the Annual Report
(Hindi and English versions) of the
Life Insurance Corporation of India
for the year ended the 31st March,
1878 along with the Audited Ac-
counts under section 29 of the Life
" Institance * Corporation Act, 1086,

‘[Placed in Library, See No. Lo .
2943/78]. Y. 8te No. 1S




